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MINISTRY OF DEFENCE
NOTIFICATION
New Delhi, the 29th August, 2025
S.R.O. 14(E).—Whereas, the Kirkee Cantonment is located within the district of Pune;

And whereas, the Cantonment Board, Kirkee has determined to alter the English name of the existing Kirkee
Cantonment to Khadki Cantonment;

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 3 read with sub-section (1)
of section 259 of the Cantonments Act, 2006 (41 of 2006), the Central Government, as determined by the Cantonment
Board, Kirkee, hereby declares the change of English name of Kirkee Cantonment to Khadki Cantonment with effect
from date of publication of this notification in the Official Gazette.

[F.No 14(6)/2022-D(Q&C)]

RAKESH MITTAL, Jt. Secy.
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